Title: Need to solve the problem of ground water pollution in Jalesar, Uttar Pradesh.
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SHRI PAWAN KUMAR BANSAL : Sir, | do not want to raise matters that are not important. ...(Interruptions)
SHRI PRIYA RANJAN DASMUNSI : Sir, the principal Opposition party must get priority. ...(Interruptions)
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SHRI PAWAN KUMAR BANSAL : Sir, please give me a chance. ...(Interruptions)

MR. SPEAKER: Allegatory matters cannot be raised. But still | am going to permit you.

...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Sir, on an issue which is a burning one in the country, we have a right to raise it
in this House, in the "Zero Hour'. ...(Interruptions) It is not a matter of sub judice. ...(Interruptions)
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SHRI PRIYA RANJAN DASMUNSI : Sir, it is an allegation against the Minister of Finance. He has a right to raise it
in the House. How can you deny him? ...(Interruptions)

SHRI PAWAN KUMAR BANSAL : Sir, | am sorry about your observation. ...(Interruptions) This is unfair.
...(Interruptions) Sir, please do not create a precedent. ...(Interruptions)

MR. SPEAKER: | am going to permit him. | have already permitted Shri C.N.Singh. ...(Interruptions)

MR. SPEAKER: Shri Pawan Kumar Bansal and Shri Priya Ranjan Dasmunshi, | have already told you that | am
going to allow your matter. As a matter of fact, it is an allegatory matter. ...(Interruptions)

MR. SPEAKER: Please let me complete.

...(Interruptions)

MR. SPEAKER: Shri Pawan Kumar Bansal, please listen to me. In the normal course, in the "Zero Hour', if you want
to raise this matter, you have to give a notice, and notice to the person against whom the allegation is to be made, if
it is according to the rules. Let me complete. Still | thought that you would be permitted to do it, but you cannot say
that "give us priority' because the priority is to be decided by the Chair. The Chair has already decided the priority.
So, please wait. | am going to give you permission.

...(Interruptions)

SHRI VAIKO (SIVAKASI): Sir, today is the 50 anniversary of the Indian Parliament. At least, today, please show
some respect for democratic principles. ...(Interruptions)



